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Supreme Court [39]
Arjun Dass v. State of A.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1529
Arjun Dass v. State of A.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1530
Arjun Dass v. State of A.P., (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 3691
Basudev v. Sanjay Kumar, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1534
CBDT v. Anbuchezhian, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3675

Chief Commissioner of Income Tax v. Savjibhai Lavjibhai Undhad, (J.B. Pardiwala and K. V.
Viswanathan, JJ.), 2025 SCC OnLine SC 3685

CITv. C.E. Info Systems Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3684

CIT v. Consortium of Institutions of Higher Learning, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025
SCC OnLine SC 3686

CIT v. Diamond Power Infrastructure Ltd., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC
OnLine SC 3683

CIT v. Linkedin Singapore Pte. Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 3672

CIT v. Orange QPSC, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3680
CIT v. Orange, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3668
CIT v. Orange, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3674

CIT v. Prakash Pandurang Patil, (J.B. Pardiwala and K. V. Viswanathan, JJ.), 2025 SCC OnLine SC
3679

CIT v. Shapoorji Pallonji Mistry, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3671

CIT v. Unique Tags (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3669
CIT v. Vijay Goel, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3673
Daulat Singh v. State of M.P., (Dipankar Datta and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6311

Jupudi Suresh v. State of A.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1533

K Murali Krishna v. Enforcement Directorate, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC
OnLine SC 3667

K. Murali Krishna v. Enforcement Directorate, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC
OnLine SC 3682

National Projects Construction Corpn. Ltd. v. Ishvakoo (India) (P) Ltd., (K.V. Viswanathan and
Alok Aradhe, JJ.), 2026 SCC OnLine SC 1535

Pr. Commissioner of Income Tax v. Laxmi Narayan Shivhare, (Pankaj Mithal and Prasanna B. Varale,
J1.),2025 SCC OnLine SC 3681
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Pr. Commissioner of Income Tax v. Tupperware India (P) Ltd., (J.B. Pardiwala and K. V.
Viswanathan, JJ.), 2025 SCC OnLine SC 3676

Prateek Resorts & Builders (P) Ltd. v. Puneet Agrawal, (Sanjay Kumar and Sanjeev Sachdeva, JJ.),
2026 SCC OnLine SC 1531

Principal Commissioner of Income Tax-1v. M.D. Industries (P) Ltd., (Pankaj Mithal and Prasanna B.
Varale, JJ.), 2025 SCC OnLine SC 3687

Principal Commissioner of Income Tax v. Laxmi Narayan Shivhare, (Pankaj Mithal and Prasanna B.
Varale, JJ.), 2025 SCC OnLine SC 3678

Principal Commissioner of Income Tax v. Reckitt Benckiser Healthcare India (P) Ltd., (Manoj Misra
and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3670

R Sankarasubbu v. Commissioner of Police, (Dr D.Y. Chandrachud and Surya Kant, JJ.), 2022 SCC
OnLine SC 2593

Rahul v. State of U.P., (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine SC 1538
Ram Singh v. State of H.P., (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1536

Rashmirekha Tripathy v. Shriram General Insurance Co. Ltd., (Sanjay Karol and K.V. Viswanathan,
JJ.), 2025 SCC OnLine SC 3688

S. Ettiappan v. D. Kumar, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 3690
SEBI v. Rajeev Vasant Sheth, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1539

Shatrughn Yadav v. Fertilizers & Chemicals Travancore Ltd., (Sanjay Karol and Augustine George
Masih, JJ.), 2026 SCC OnLine SC 1537

State of W.B. v. Anirban Ghosh, (Hima Kohli and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6310

U.F.M. Mukund v. Shriman Niranjan Shri Shivaling Mahaswamigalu, (B.V. Nagarathna and R.
Mahadevan, JJ.), 2025 SCC OnLine SC 3689

Union of India v. Patson Papers (P) Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 3677

Victims of Digital Arrest Related to Forged Documents, In re, (Surya Kant, C.J. and Joymalya Bagchi
and V. Mohana, JJ.), 2026 SCC OnLine SC 1532

Allahabad High Court [250]

Aashu Saroj v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.),
2026 SCC OnLine All 24160

Aazam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24111
Abdul Hussain v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 24133

Abdul Mateen v. Imrana Bibi, (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24189
Abdul Qadir v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24188
Abdur Rahman v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24191

Abhay Khare v. Ram Prakash, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 24263
Abhishek v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24131
Afaullah v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24119

Ajay Kumar Upadhyaya v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan
Mishra, JJ.), 2026 SCC OnLine All 24166

Ajay Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24033
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Ajaypal Singh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24238

Akash Kumar v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 24047
Akhilesh Kumar Tiwari v. Imtiyad Ali, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24212
Amit v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 24020
Amit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24125

Aneesa v. Rajpati Bais, (Vikas Budhwar, J.), 2026 SCC OnLine All 24067

Aniket Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24132

Anisa v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24095

Anju Devi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24091

Ankit Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24112
Ankur Tandon v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24256

Anuradha v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
24016

Anurag Singh v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.),
2026 SCC OnLine All 24014

Appar Mukhya Adhikari Zila Panchayat Bahraich v. Babu Ram, (Rajan Roy and Manjive Shukla,
J].), 2026 SCC OnLine All 24222

Appar Mukhya Adhikari Zila Panchyat Bahraich v. Ram Shankar, (Rajan Roy and Manjive Shukla,
J1.), 2026 SCC OnLine All 24221

Arifv. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24089
Arun v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24158
Arvind v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24155

Asgar v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24241

Asha Devi v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.),
2026 SCC OnLine All 24164

Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24143
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24144
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24145
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24146
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24147
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24148
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24149
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24150
Awadhesh Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24180
Ayub v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24074

Ayush Shukla v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 24108
Bablu v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24098
Balram v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24087

Balveer Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 24027
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Banvari Lal v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.),
2026 SCC OnLine All 24015

Beetu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24136
Bhagwan Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24154

Bharat Bhushan Batra v. Yogendra Kumar, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All
24213

Brajmohan Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24051

Brijmohan Gupta v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra,
1J.), 2026 SCC OnLine All 24165

Brijnath v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24138
Chanchal v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 24071

Chandra Fabrics (P) Ltd. v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.),
2026 SCC OnLine All 24259

Chandra Keshwar Pandey v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 24201

Colourful Estate (P) Ltd. v. Anita Bhatnagar, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All
24220

Committee of Management v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine All 24246
Dasharath Dubey v. Lalta Prasad, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24207
Deepak Patel v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24078

Deepak v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
24017

Diksha Gulati v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24173
Dileep Kumar Singh v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24176

Dinesh Chandra Tiwari v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine
All 24237

Dinesh Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24035

Dinesh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24072

Duliram Maurya v. Nandram, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24257
Durgesh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24240

Faisal Ahmad Ansari v. Manish Kumar Verma, (Vikas Budhwar, J.), 2026 SCC OnLine All 24068
Faragat v. State of U.P., (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24245

Gaurav Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24096

Gauri Yadav v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 24104
Ghanshyam Yadav v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 24227
Govind v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 24152

Govind v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 24008

Gulaichi Devi v. Santosh Yadav, (Anil Kumar-X, J.), 2026 SCC OnLine All 24199

Harshit Kumar Gupta v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24100
Hasan Ahmad v. State of U.P., (Indrajeet Shukla, J.), 2026 SCC OnLine All 24258

Hazi Arifv. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 24106
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Karnataka High Court [12]
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Biju Karnan v. Lakshmi Venktateshwara Traders, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar
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CIT v. Govindachary, (S.G. Pandit and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 25230
CITv. Yokogawa India Ltd., (S.G. Pandit and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 25228

Commvr. of Central Tax v. Narasimhan Engineering Contractors (P) Ltd., (S.G. Pandit and K.V.
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Ker 9075

Chinmaya Mission Educational & Cultural Trust v. Hari R. Menon, (Syam Kumar V.M., J.), 2026
SCC OnLine Ker 9070
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P.K. Joseph v. Union of India, (A. Muhamed Mustaque and Harisankar V. Menon, JJ.), 2025 SCC
OnLine Ker 15539

Shiju v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 9067
Stark Photo Book v. Commr., (Ziyad Rahman A.A., J.), 2025 SCC OnLine Ker 15538
T. Unnikrishnan v. Ratheesh K., (C.S. Dias, J.), 2026 SCC OnLine Ker 9069

U.S. Technology International (P) Ltd. v. State of Kerala, (Ziyad Rahman A.A., J.), 2025 SCC
OnLine Ker 15540

Yunas v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker 9076

Madras High Court [480]

A 2957 Koovanoothu Primary Agricultural Coop. Credit Society Ltd. v. Assistant Provident Fund
Commissioner, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 25361

A-3101, Madurai Milk Project Employees Coop. Thrift & Credit Society v. S. Karthikeyan, (G.R.
Swaminathan and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 25281

A. Duraimohan v. LIC, (R.N. Manjula, J.), 2025 SCC OnLine Mad 25276
A. Karthikeyan v. State of T.N., (P.T. Asha, J.), 2024 SCC OnLine Mad 13743

A. Karuppaiyah v. Official Liquidator, High Court of Madras, (Senthilkumar Ramamoorthy, J.),
2025 SCC OnLine Mad 25181

. Madhavan v. Sub Collector, (N. Mala, J.), 2025 SCC OnLine Mad 25339

A. Manoharan v. Management of Tamil Nadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC
OnLine Mad 25307

. Mathiyaban v. T. Preethi, (P.T. Asha, J.), 2025 SCC OnLine Mad 25254
. Mohan v. Revenue Divisional Officer, (P.B. Balaji, J.), 2025 SCC OnLine Mad 25335

A. Mohanlal Gandhi v. Inspector General of Registration, (V. Lakshminarayanan, J.), 2025 SCC
OnLine Mad 25371

. Rajan v. Management of Tamil Nadu, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25364
. Robert Rajendran v. State of Tamilnadu, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25206
. Saravanan v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25208

. Vimalraj v. Greater Corpn. of Chennai Ribbon Building, (V. Lakshminarayanan, J.), 2025 SCC
OnLine Mad 25403

A. Viswanathan v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25199

A.J. Jamal Ashraf'v. Sub-Registrar, (P.T. Asha, J.), 2024 SCC OnLine Mad 13716

A.S.N. Murugesh v. Vellakovil Municipality Tiruppur District, (S.M. Subramaniam and K.
Rajasekar, JJ.), 2025 SCC OnLine Mad 25407
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SCC OnLine Mad 25365

Aadithya v. Inspector General of Registration, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad
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Abishek v. Principal Secretary to Government, (G.R. Swaminathan and R. Poornima, JJ.), 2024 SCC
OnLine Mad 13688
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Ahamed & Co. v. Moore Market Assessment Circle, (Mohammed Shaffiq, J.), 2024 SCC OnLine
Mad 13709

Ahmed Jafran v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25194

Alva Hospital (P) Ltd. v. Collector, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC
OnLine Mad 25457

Anbarasi v. Home (Police) Department, (Battu Devanand, J.), 2025 SCC OnLine Mad 25367
Andrapradesh SRTC v. Kamalamma, (S. Sounthar, J.), 2025 SCC OnLine Mad 25176
Anguthan v. Collector, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 25348

Anjaalai v. State, (S.M. Subramaniam and M. Jothiraman, JJ.), 2024 SCC OnLine Mad 13735

Anu Consultants v. Powergear Ltd., (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC
OnLine Mad 25268

Anuradha v. LIC, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad 25406
Anushiya v. State of T.N., (K. Murali Shankar, J.), 2025 SCC OnLine Mad 25247

Aradhanaa Palace (HUF) v. Sevapet Assessment Circle, (Mohammed Shaffiq, J.), 2024 SCC
OnLine Mad 13710

Arapu v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25201
Aravind Samy v. District Registrar, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25380

Arulmigu Muthu Mariamman Temple v. Collector, (B. Pugalendhi, J.), 2025 SCC OnLine Mad
25395

Arulpandiyan v. Deputy Superintendent of Police, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad
25226

Arun v. Shanmugam, (S. Sounthar, J.), 2025 SCC OnLine Mad 25180

Ashokan v. Sholinghur Municipality, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad
13726

Athimaram Arulmigu Karuppasamy Thirukovil v. Collector, (M.S. Ramesh and Dr. A.D. Maria Clete,
J1.), 2025 SCC OnLine Mad 25493

Ayyanar Steel Trading v. State Tax Officer, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13705
B. Diwakar v. Land Administration Department, (P.T. Asha, J.), 2024 SCC OnLine Mad 13765
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B. Srinivassa Peroumal v. Hindu Religious & Charitable Endowments Department, (V.
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B. Suresh Kumar v. Collector, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 13739

B.L. Madhavan v. Rane Engine Valves Ltd., (R. Subramanian and C. Kumarappan, JJ.), 2024 SCC
OnLine Mad 13669
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Bills in Parliament [6]
* Indian Statistical Institute Bill, 2026 [Bill No. 144 of 2026]
* Bankers&apos; Books Evidence Bill, 2026 [Bill No. 147 of 2026]
* Tribunals Reforms Bill, 2026 [Bill No. 153 of 2026]
* Mines and Minerals (Development and Regulation) Amendment Bill, 2026 [Bill No. 154 of 2026]
* Kerala (Alteration of Name) Bill, 2026 [Bill No. 155 of 2026]
* National Co-operative Development Corporation (Amendment) Bill, 2026 [Bill No. 156 of 2026]

Circulars [19]
* Central Board of Direct Taxes [Noti. No. S.0. 4307(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 4308(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 4318(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 4319(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 4320(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 4321(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 4322(E)]
* Ministry of Finance [Notification No. 40/2026-Central Excise]
* Ministry of Finance [Notification No. 41/2026-Central Excise]
* Ministry of Finance [Notification No. 42/2026-Central Excise]

* Ministry of Agriculture [Plant Quarantine (Regulation of Import into India) (Sixth Amendment)
Order, 2026 Noti. No. S.0. 4232(E)]

* Ministry of Coal [Coal Mines (Special Provisions) Adjudication of Penalties Rules, 2026 Noti. No.
G.S.R. 699(E)]

* Ministry of Defence [Ayodhya Cantonment Building Bye-Laws, 2026 Noti. No. S.R.O. 19(E)]
* Ministry of Defence [Jalandhar Cantonment Building Bye-Laws, 2026 Noti. No. S.R.O. 21(E)]

* Ministry of Finance [Delhi Development Authority (Manner of Holding Inquiry and Imposing
Penalties) Rules, 2026 Noti. No. G.S.R. 698(E)]

* Ministry of Home Affairs [Ministry of Home Affairs, Central Industrial Security Force, Security
Wing, Constable (General Duty), Group ‘C’ Posts Recruitment Rules, 2026 Noti. No. G.S.R.
696(E)]

* Ministry of Home Affairs [Ministry of Home Affairs, Central Industrial Security Force, Security
Wing, Constable (Kennelman) Combatised, Group ‘C’ Post, Recruitment Rules, 2026 Noti. No.
G.S.R. 697(E)]

* Ministry of Personnel Public Grievances and Pensions [Central Bureau of Investigation, Data Entry
Operator, Grade 'E', Recruitment Rules, 2026 Noti. No. G.S.R. 676(E)]

* Reserve Bank of India [Press Release: 2026-2027/809]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775390

=77 -

To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6 MHE

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

